FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
SHREE MURUGAN FLOUR MILLS PRIVATE LIMITED

RELEVANT PARTICULARS:

1. | Name of Corporate Debtor SHREE MURUGAN FLOUR MILLS PRIVATE LIMITED
2. |Date of incorporation of Corporate 15/12/1986

Debtor
3. | Authority under which Corporate Debtor | RoC-Coimbatore, Ministry of

is incorporated / registered Corporate Affairs

4. |Corporate Identity Number / Limited U15311TZ1986PTC001889
Liability Identification Number of
Corporate Debtor

5. | Address of the registered office and No 5, Vinayagar Koil Street
principal office (if any) of Corporate Krishnaswamy Nagar
Debtor Coimbatore-641045, Tamil Nadu, India.
6. |Insolvency commencement date in 21/04/2022 (Interim Resolution Professional has
respect of Corporate Debtor received Communication of Order via eMail from

the office of Hon'ble NCLT on 22/04/2022)

7. | Estimated date of closure of Insolvency | 18th October, 2022.
Resolution Process

8. |Name and Registration Number of the Mr. P. Eswaramoorthy
Insolvency Professional acting as Interim| Reg.No:IBBI/IPA-002/

Resolution Professional IP-N00284/2017-18/10842.

9. | Address and eMail of the Interim Mr. P. Eswaramoorthy
Resolution Professional as registered No, 44, 5th Street , Ramalingajothi Nagar
with the Board Near Corporation Office, Nanjundapuram Road,

Ramanathapuram, Coimbatore-641045,
Tamil Nadu, India.eMail : eswarfcs@gmail.com
0422 — 2322333, 3500466

10. | Address and E-Mail to be used for Same as serial No.9 above
Correspondence with the Interim
Resolution Professional, If Different from
those given at SI. No.9.

11 .| Last date for submission of claims 05th May, 2022

12 | Classes of creditors, if any, under clause | Not Applicable
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

13 .| Names of Insolvency Professionals Not applicable
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

14 .| (a) Relevant Forms and Weblink:https://www.ibbi.gov.in/home/

(b) Details of authorized representatives dOW”JOBdS- :
Physical Address: Same as serial No.9 above

NOTICE is hereby given that the National Company Law Tribunal has ordered the commencement of
Corporate Insolvency Resolution Process against the SHREE MURUGAN FLOUR MILLS PRIVATE
LIMITED on 21st April, 2022. (Communication of Order via eMail from the office of Hon’ble NCLT
was furnished to the Interim Resolution Professional on 22/04/2022)
The creditors of SHREE MURUGAN FLOUR MILLS PRIVATE LIMITED are hereby called upon to
submit a proof of their claims on or before 05th May, 2022 to the Interim Resolution Professional at
the address mentioned againstitem 10.
The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proofin person, by post or by electronic means.
Note1: The Submission of claim is to be made in the following specified forms (Forms are available at
https://www.ibbi.gov.in/home/downloads) along with necessary documentary proof :
Form B : Claim by Operational Creditors except workmen and employees
Form C : Claim by Financial Creditors
Form D: Claim by a Workman or an Employee
Form E: Claim submitted by an authorized representative of workman or employee
Form F: Claim by Creditors other than financial creditors and Operational Creditors
Submission of false or misleading proofs of claim shall attract penalties.

. P. Eswaramoorthy, Insolvency Professional
Place : Coimbatore e-Mail : eswarfcs@gmail.com;
Date : 23/04/2022 Phone : 0422 - 2322333, 3500466
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We understand your world HIRIN G !
India's No:1 private sector bank's leading chaone! partner locking. for. + \
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-TEAMLEADER  ‘onfole .‘
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For a most modern spinning mill with 14000 spindles

_S.M. PRODUCTION ‘

D.T.T. with minimum 12 yrs experience in
latest LMW machines
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- Ph: 0422-4214812, 93674 99997, (299439 99997 N

' S.M. MAINTENANCE
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knowledge in compact spinning systems

ELECTRICAL SUPERVISOR

D.E.E. or ITI with minimum 15 years experience.
C licence holders preferred.
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B) That lhe defendants may be ordéred
and directed to pay to the plaintiff, the
interest@24% per annum on the said
sum of Rs 37.19,369 from the date of
31st July 2015 till the realization of
the payment.

C) Costs of the suit may be

FORM A
_PUBLIC ANNOUNCEMENT
(Under R 6 of the Board of India
(Insolvency Resolution Process for Corpamle Persons) 2016)

umwwmmlamwnmnwmnw Possession of the property
described herein belowin exercise of powers conferred on them under section 13(4) uuuumr-nmmwummonm
Date of Total
Sr.|  Name of Borrower / n o ' MW-HMMN Date of
No.| Co-Borrower / Guarantor Immovable Property (ies) Possession

FOR THE ATTENTION OF THE CREDITORS OF

SHREE MURUGAN FLOUR MILLS PRIVATE LIMITED

N No. mozomm 57| 5100 Syfodie mmmnnmznm
1 683504 Ezst: Property Of Chinnarnma Francis, West: Mov 194002022
Sree;aAV 2015| Padmanabhan, St Property OfAgha,Norh: Calony Road

in favour of the plaintiff. RELEVANT PARTICULARS:
D) Or any other relief which this Hon'ble | [ 1. TName of Corporate Debtor | SHREE MURUGAN FLOUR MILLS PRIVATE LINITED ]
Court deem:s fit and proper under i i 3 "
the Circumstances. 2. Dale of incorporation of Corporate 15/12/1986 Place: Puthenvelikkara, Date: 25 April, 2022 Sd- For y __.i]
Dated this Aothday of April2022. | [ Aunhomy under which Corporate Debtor | RaC-Coimbator, My f
city C'viloc'o e:";;a[;_ doshi is incorporated / registered Corporate Affairs
1 1) ul indoshi
s 4. | Corporate Identity Number / Limited U15311TZ1986PTC001889
AVINASH TADLAPURKAR Liability Identification Number of
Advocate For Plaintiff Corporate Debtor
White House, 97, J.P Road,
Rt o 5. [Address of the registered office and No 5, Vinayagar Koil Street
Near Navrang Cinema, Andheri (W), principal office f:?%ny) of Corporate Knshnaswzrr?y Nagar
Mumbai-400 058. Debtor Coimbatore-64104b, Tamil Nadu, ndia.
6. lnsolvenc'ycwmmencemsm date in 2110472022 (Interim Resolution Professional has
respect of Corporate Debtor received Communication of Order via eMail from|
the office of Hon'ble NCLT on 22/04/2022) CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED
7. | Estimated date of closure of Insolvency | 18th October, 2022. \} Corporate Office: 1# Floor, ‘Dare House’, No. 2, N.S.C. Bose
Resolution Process Enter a berter life Road, Chennai - 600001,
8. |Name and Regisirab’on‘NUmber 0\‘l the | Mr. P. Eswaramoorthy PO o O APP D R 8
Insolvency Professional acting as Interim| Reg.No:IBBI/IPA-002/
o i g IP-%002M12011»1B/10542. whmas \he undemgned bemg lhe Anmom:d Officer of M/S. Mn Investment And Finance tmm Limited, under
9. |Address and eMail of the Interim Mr. P. Eswaramoorthy
Resolution Professional as registered No, 44, 5th Street , Ramalingajothi Nagar | | conferred under Section 13(12) md wlm Rule 3 of the Seonty Interest (Enforcement) Rules, 2002 issued Damm Notice dated mentioned
with the Board Near Corporation Office, Nanjundapuram Road,| | below under Section you being
Ramanathapuram, Coimbatore-641045, | | mentioned in the said notice and inferest thereon withi d 2id ntice. The barowers mentioned herein
T Nodu,Indi el eswartos@qnailoom | [y having fied 1 ey the amount, ntice i herey iven o the borrowe's mmmd Persin below and o the pubic i gnera et
) herein
d d E-Mail to be used for . i
O rcspondence aithihe Inesm See 28 serel oS kv Secton 3afhe Actead with e 8f theSecurt ntret(nforcement) ks, 2002 Th bomwers metoned hereinabove it
Resolution Professional, If Different from and ici i ith sai N p N
those given at SI. No.9. M/s.Cl ompany Limited for
11| Last date for submission of claims 05th May, 2022 attention s invited isions of sub-section (8) of Section 13 of the Act, in respect of time available, to redeem the secured assets.-
12 |Classes of cradlto[g |; a?y, underzc‘:ause Not Applicable <
(b) of sub-section (6A) of section ! SR -
ascertained by the interim resolution S| Rame s hdress o the Barrowes/s kLasn - Gutstanding . - Iy N it
o Accoastlie. . It .- !
13 Namars of oy Profess Not
identified to act as Authorise —
Representative of creditors in a class TAE8I0099 |\ piece & parcels of immovable property|-2
(Three names for each class) Loan A/c. No(s). : HL (Rs. ngnty Four | admeasuring 0162 Ares and a buiding bearing No.8/43-
14 |(a) Relevant Forms and 1. Both m;, z':”;,lz.;w Plot ﬁ Mmmsun:m herinconprised -3y 237181 o Bhuck o, n iy g
i i i downloads. 3 ing 16 i il Tal, in the Sub-Dist.| £ &
(b) Details of authorized representatives Physiwl Address: Same as serial No.d above Na %, Hil Gardens, N Temple § Hundred & Paise ](:7.3&3!1 16in Vi!apjl Vi, mn;q el £=
NO " Law Kerala-695 015 Ninety Nine Only) asf 0 o 5.
.OURMILLS PRIVATE
Lmln'ED on 21t Apri, 2022. (L:ommunmhon of Order via eMail from the office of Hon'ble NCLT T Trevanartapuan  SBOSL
The creditors of SHREE MURUGAN FLOUR MILLS PRIVATE LIMITED are hereby called upon to lomngalam Tal Kattkada, Vil E
‘submit a proof of their claims on or before 05th May, 2022 to the Interim Resolution Professional at . 3
the address mentioned againstitem 10. : Loan A/c. No(s). : HLOSTRI000005690 23616809 | oy panchayat. OLD SURVEY No. ZM/5A, RE. SY. Block| )
roitors 1) Balachandran N. (Pupees "' |Na. 29, RE. SY. Na. (as in Doc.) 370/1-5, RESY. N (as in Rev, s
may subimit " postorby L g f’“mm Rec.)-370/1-9, Area : (as per doc.) 01 Are 21 Sq. Mirs. All that
] p % (Bath residing at :- OP 432, Chandra| & Mi:dr“;‘;lyﬂammlw. ot and having an area of 01 Are 21 S M.
FormB: Cla'mbvg 0‘“ |c|:dnms Bhavan, Vellamkolly, Near Thotti 8 Al Ard 1003 together with trees
Clal inancial Cre s : ot 3
E:xg <:|:|mmr§va Workmanoran Employee Bridge, Neyyattinkara, Kerala-695 125. i i o g
orm E: Cl pLape *East: mw *North: Property of Santha; *vu &
. jonal Creditors
FormF: Claim by Operns |:Property of Rajan; * South : Property of Balachandar:
Insolver - Limited
Place : Coimbatore P o-Mail :",Zw,,‘,‘gmm..m; Place : Thiruvananthapuram, Kerala. For "  eoparizod Oficar
Date : 23/04/2022 Phone : 0422 - 2322333, 3500466 | | pate : 21042022 - ;
1 s
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